
FORMA
PUBLIC ANNoUNCEMENT

(Under Regulation 6 ofthe Insolvency and Bankruptcy Board oflndia (Insolvency
Resolution Process for Corporate Persons) Regulations, 201 6)

FOR THE ATTENTION OF THE CREDITORS OF
MARIS CEMENTS PRIVATE LIMITED

RELEVANT PARTICULARS
I Name of corporate debtor Maris Cements Private Limited
2 of incorporation of corporateDate

debtor
21'1 october 1983

J Authority under which corporate
debtor is incorporated / registered

ROC- Bangalore

4 Corporate Identity No.
Liability Identification
corporate debtor

i Limited
No. of

u2694OKA 1 983PTC005643

No.C-122, Sri Balaj i Nilaya, B.H.Road,
Vasanth Nagar, Huliyar, Tumkur,Tumkur,
Kamataka, India, 57 221 8

Address of the registered office and
principal office (if any) of corporate
debtor

1't September 2026
(Order has colr,e to the knowledge of IRP on
i'r September 2026)
NCLT C.P. (lBy171/BEN/2024-Order dated l0'h
October, 2025

6 Insolvency commencement date in
respect of corporate debtor

Estimated date of closure of insolvency
resolution process

28th February 20277

Narne of IP: Mr. Praveen Prakash Ghali
IBBI RegNo: lBBylPA- 001 I 1 P -P027 I 4 12022-

20231t4t90

8. Name and registration number of the

insolvency professional acting as

interim resolution professional

Plot No. 4. Pathwardhan Colony. M
Vadgaon, Belgaum, Kamataka- 590005
Ernail ID: cappghali@fuqil.com

Address and e-mail of the interim
resolution professional, as registered
with the Board

I

4- Floor, ubor" Trends, Tilakwadi,
Khanapur Road, Ranade Colony, Hindwadi,
Belgaum. Kamataka-590006.
Email ID:mariscementsc im(Dqmail.com
i 5th September 2026Last date for submission of claims
Not Applicable12 Classes of creditors, if any, under

clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

Not ApplicableNames of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

Three names for each class
s://ibbi. sov. in/home/downloadsWeblink:http14. (a) Relevant Forms and

(b) Details of authorized
representatives
are available at:

,.sfr*

5.

Address and e-mail to be used for
correspondence with the interim
resolution professional

10.

11.

13.

,^<fl"D,\



Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the MARIS CEMENTS
PRTVATE LIMITED onl0rhOctober 2025 (Orderhas come to the knowledge ol IRP on
l'tSeptember 2026)

The creditors of MARIS CEMENTS PRMTE LIMITED. are hereby called upon to submit
their claims with proolon or before l5th September 2026to the interim resolution prof'essional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims u'ith proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

N and Signature of Interim Resolution Professional

PRAVEEN SH GHALI
Interim Resol Prot'essional

BYIPA- OO

Maris Cements Private Limited
t I lP -P -027 1 4 I 2022-2023 t t 4 190

AFAIssued by IIIPI ICAIis valid till 3010612027

Date:0410912026
Place: Belgaum

IBBI Regi

Prwce n Ohall
B.L98Yl



(Under Regulation 6 of the lnsolvency and Bankruptcy Board of lndia
(lnsolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
MARIS GEMENTS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor Maris Cements Private Limited

Date of incorporalion of corporate debtor 21st October 1983

R0C- BangaloreAuthority under which corporate deblor
is incorporated / registered

4 Corporate ldentity No./Limited Liability
ldentification No. of corporate debtor

u26940KA1 983PTC005643

No.C-122, Sri Balaji Nilaya, B.H.Road,
Vasanth Nagar, Huliyar, Tumkur,Tumkur,
Kamataka, lndia, 57 221 8.

5 Address of the registered ofiice and
principal offce (if any) of corporate
debtor

1st September 2026 (Order has come to the
knowledge of IRP on 1st September 2026)
NCLT C.P (lBy171/BEN/2024. -0rder dated
'10th October, 2025

6 lnsolvency commencement date in

respect of corporate debtor

28th February 20277 Estimated date of closure of insolven-
cy resolution process

Name of lP: Mr. Praveen Prakash Ghali

lBBl Reg No: lBBl/lPA- 001/'lP-P
027 I 4 I 2022-2023 I 1 4 1 S0

8 Name and registration number of the
insolvency professional acting as
interim resolution professional

Plot N0.4, Pathwardhan Colony, M

Vadgaon, Belgaum, Karnataka - 590005
Email lD: cappghali@gmail.com

I Address and e-mail of the interim res-

olution professional, as registered with

the Board

4th Floor, above Trends, lllakwadi, Khanapur

Road, Ranade Colony, Hindwadi, Belgaum,

Karnataka-590006.

Email ID: mariscementsclrp@gmail.com

1 0 Address and e-matl lo be used for cor-
respondence with the interim resolu-

tion professional

'l5th September 202611 Last date for submisston of claims

Not Applicable
1 2 Classes of creditors, if any, under

clause (b) of sub-section (6A) of section

21, ascertalned by the interim resolu-

tion professional

Not Applicable
1 3 Names of lnsolvency Professionals

identified to acl as Authorised
Representative of creditors in a class
(Three names for each class)

Web link: https//ibbi.gov.inihome/downloads
1 4 (a) Relevant Forms and

(b) Details of authorized representatives

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the com-

mencement of i ctrporate insolvency resolution process of the l\,lARlS CEi/ENTS PRI'
VATE LIMITED on 1Oth October 2025 (Order has come to the knowledge of IRP on 1st

September 2026). The creditors of MARIS CEMENTS PRIVATE LIMITED,,are-hereby
calied upon to submit their claims with proof on or before 1Sth September 2026 to the

interim resolution professional al the address mentioned against entry N0.10. The finan-

cial creditors shall submit their claims with proof by electronic means only. All other cred-

itors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall atlract penalties

Name and Signature of lnterim Resolution Professional

tBBUIPA. 001 l1P -P -027 1 412022-20231 I 4190
lssued by lllPl lCAl is valid till 30/06/2!21

lBBl Regiskation No.
AFA issued by

PRAVEEN PRAKASH GHALI
lnterim Resolulion Professional
Maris Cements Private Limited

Date: 0tt-09-2026
Place: Belgaum
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